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(c) if so. the measures taken to fill up 
tbese vacancies 'l . 
THE DEPUTY MINISTER IN THE 

MINISTRY OP HEALTH AND 
FAMILY WELFARB (KUMARI 
K.UMUDBEN M. JOSHI) : (a) No, 
Sir. 

(b) and (c) There is no shortage: of' 
1tafl' in these" dispensaries e11ccpl ooc 
Ayul'V\'ldic Physician at Ourgaon. ~ 

post is aoiD1 10 be filled up shortly 
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Payment of boou11 to Railwaymen 

•213. SHRI BASUDEB ACHARYA: 
Will the Miniscer of RAILWAYS bet 
pleased 10 state reasons for Government's 
silence on the question of payment or 
bonus to raifwaymen· ·1oder the payment 
of Bonus Ac& ? 

THE MINISTER OF RA1LWAYS 
tSHRI A.B.A GHANI KHAN CHOU. 
DHURY\ : Raihuys are exempr from 
the Bonus Act in terms of provisions 
contained in Section 31(iv) of the Payment 
of Bonus Act, 196S. Accordingly lhis 
Act will not apply, nf~  alia, to employee!' 
employed in a department of lhe Central 
Government. 

However, the Minis1ry of Railways 
have adopted a scheme af Productivily-
linked Bonus for railway employess accor-
ding :o V1·hich payments have b«n done 
in the pasr upto 1982-83 and which 
matter naturally is l'Keivin1 acrivc auen-
Uon for the year 1983-84 too. 

Rtport of Commiuee for reorientation 

of \lediatl Eduaitlon in the 

Couatry 

•211. SHRI ARJUN SETHI 

SHRIMATl SANYOGITA 
RANE: 

Will the Minister of' HEALTH AND 
FAMILY WELFARE be pleased to lay 11 
1ta1ement showina : 

(a) whether it is a fact that the Com-
mittee which was appointed by the Cenm· 
for a re.orientation of the entire medieal 
education in the country has submitted itii 
report; and 

(b) if so, the de1ail1 retarding the 
recommendations which have been accep. 
ted b)' Government ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI 
KUMlJDBliN M. JOSHI) : (a) and M 




